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SHRI B. K. DASCHOWDHURY : It
arises out of part (b) of the question about
indulging in anti-Indian activities.

Conscription Work by Naga Rebels
to Replenish their Fighting
Ranks

*902. SHRI N. E. HORO: Wil
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether the underground Nagas have
again started conscription work to replenish
their fighting ranks ; and

(b) if so, the reaction of Government in
this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
Government are aware of the activities of
the underground Nagas to recruit villagers
forcibly to augment their depleted strength.
Their efforts are, however, proving increas-
ingly unsuccessful due to the non co-
operation and resistance of villagers and the
vigilance of the State Administration, Police
and the Security Forces. By and large,
persons coming overground have not shown
an inclination to rejoin the underground
Nagas.

(b) Government have taken steps to
counter the activities of the underground
groups and provide protection to the
villagers. Additional Police posts have been
established and patrolling by the Security
Forces continues.

SHRI N. E. HORO : In view of the
dangerous situation that is obtaining in the
border areas in the east, will the govern-
ment open fresh talks with the leaders of the
Nagas underground people so that a  perma-
nent solution could be fouad ?

SHRI 'SURENDRA PAL '§INGH :
This question has been deajt with a' number
of times in this House and the viewpoint
of government has been expressed cleatly.
So far 3s the Naga question is concerned,
the matter was settled jn 1960 with the Naga
Teaders when we accepted their 16 point pro-
‘gramme. As regards other small matters
which may be erupting from time to time,
it is open to the Naga people to approach

ASADHA 14, 1893 (SAKA)

Oral Answers ]

their own government and settle these
matters with them,

SHRI N. E. HORO: Even though
there is some kind of truce, there is almost
a war situation in the eastern border area,
which is very dangerous. In view of this
overall situation, will the government
seriously think of finding out a permanent
solution by negotiating with the under-
ground Nagas ?

SHRI SURENDRA PAL SINGH: I
do not know what further solution the hon.
Member is referring to. We reached a settle-
ment after negotiating with them in 1960.
So far as the general overall situation in
Nagaland is concerned, it is returning to
normalcy and the conditions there are well
uader control.  So, I do not see any reason
why the Goversmeat of India should
open talks with the underground people at
all.

Setting wp of an Iaternational Commission
of Jurists for Trial of Pakistan Military
Authorities for Genocide in East
Bengal

+

*903. SHRI B, K. DASCHOWDHURY :
SHRI M. M. JOSEPH :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether certain Members of British
Parliament have suggested the setting up of
an International Commission of jurists for
the trial of East Pakistani Military authori-
tiex for committing genocide and crimes
against humanity ;

@) the mames of countrigs other thsn
Britain which have ecither forwarded such-
like suggestions or have expressed their
willingness to constitute such Commission ;

(o) whether Government of India are
also in favour of this suggestion and if o,
the steps taken by them to propagate this
suggeation ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) : (a)
A Membér of the British Parliament has
suggested the setting up of such & Commi-
ssion.
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(b) We have no information that any
country has made a similar suggestion nor
that any countries have been asked to
express their willingness to constitute such
a Commission.

() The suggestion is one of several
which might be considered at the appropri-
ate time.

SHRI B. K. DASCHOWDHURY : May
I know from the hon. Minister, while the
Government of India sends special emissa-
ries to various world capitals to apprise
those leaders in the world to know about
Bangla Desh situation, whether it was also
one of the suggestions, at least to penalise
those persons who are perpetrating genocide
in Bangla Desh, to set up an International
Commission of Jurists ? 1 want to know
whether any attempt was made by this
Governmeant.

SHRI SWARAN SINGH : This ques-
tion has been under consideration and we
have had several contacts with various
Governments to raise the question in appro-
priate U. N. forum.

SHRI B. K. DASCHOWDHURY : My
specific question was, while touring various
world capitals, whether the hon. Minis‘cr,
as a special emissary of the Government of
India, initiated this discussion. Now the
hon. Minister says it will be donc at the
appropriate time in the U. N. forum. I
would like to know from the hon. Minister,
even while such a suggestion came from
several hon. Members of the British House
of Commons, whether it is not proper on the
part of the Government at least to start the
discussion right now before waiting for rais-
ing it at the U. N, forum. When will the
appropriate time come ?

SHRI SWARAN SINGH : I have tried
to explain that merely one or two jurists or
others coming forward and constituting
themselves is hardly good enough from the
point of view of mobilising opinion and in
trying to arrive at the correct facts. But
unless it is raised in some appropriate U. N.
forum, it is not likely to yield any fruitful
result. For that, it is nccessary that it should
have governmental support, It is for this
reason that we have been in touch with
several Governments.
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SHRI SWARAN SINGH : 1 tried to
explain on the day when the Bangla Desh
question was debated on the floor of the
House the steps the Government is taking
to mobilise governmental support in raising
it in an appropriate form at the U. N.
forum.

SHRI 8. M. BANERJEE ; May I know
from the hon. Minister whether it is a fact
that the Members of the British Parliameat
who were here the other day have also
opposed and condemned the U. S. arms
supply to Pakistan and, if so, what is the
reaction of the U. S. Government and whe-
ther the reaction has changed after the
resignation of the U.S. envoy in Delhi. . .

MR. SPEAKER : How is it connected ?

SHRI S. M. BANERJEE : This is about
the genocide in East Pakistan by military
authorities. They have condemned the geno-
cide in East Pakistan. They have said that
U. S. arms should not be supplied. . .

MR. SPEAKER : You mean U. K. or
USA ?

SHRI. S. M. BANERJEE : The Members
of the British Parliament have condemned
it. They have condemned the US supply of
arms to Pakistan.

MR. SPEAKER : This relates to some
of the Members of, the British Parliameat.
How could the Minister know about their
Government's reaction.

SHRI S. M. BANERJEE : The leader
of the Delegation, Mr. Bottomley, saw the
Minister, the Prime Minister, everyone. One
of the suggestions made by the British
Parliament was that arms supply by USA
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to Pakistan should stop. I also want to
know whether he has seen a press report
that the U. S. Ambassador has threatened
to resign. What is the truth about it ?

'MR. SPEAKER : Don’t include so
many things in one question. This is a
question whether the Members of the
British Parliament have suggested etc etc.

SHRI S. M. BANERJEE : I shall accept
whatever you say.

MR. SPEAKER : Kindly ask a question
-which is relevant.

SHRI S. M. BANERIJEE : The question
is :

“Whether certain Members of British
Parliament have suggested the setting
up of an International Commission of
jurists for the trial of East Pakistani
Military authorities. . .”

for genocide in East Pakistan and the next
question is :

“the names of countries other than
Britain which have either forwarded
such-like suggestions or have expressed
their willingness to constitute such
Commission.”

My question is : Whether other countries
including the United States of America have
suggested setting up of an International
commission of jurists and, if not, whether
they will change their attitude after seeing
the suggestion made by the British MP.

MR. SPBAKER : Now, hc is on the

right question.

SHRI SWARAN SINGH : I cannot
foresee what is going to be the attitude of
the United States. We are in tduch on - this
question with. . (Interruptions) o

SHRI §, M. BANERIJEE : It is.réported
in the Press; Sir, that the US Ambassador
in India has resigned over this matier.

SHRI SWARAN SINGH : I have not
80t any confirmation of the ' press report

that appeared that the US Ambassador has

tened to resign.
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Sewage problem created due to
Multi-Storeyed Buildings
in the Capital

*905. SHRI N. S. BISHT : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether many multi-storeyed build-
ings that have come up of late ia the
Connaught Place complex and along the
Bara Khamba Road and Kasturba Gandhi
Marg have created sewage problem in the
capital;

(b) whether the New Delhi Municipal
Committee -has submitted any scheme to
Gov ernment for approval for solving this
problem; and

(c) if so, the time by which the scheme
is likely to be implemented ?

TH® MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPADH-
YAYA) : (8) to(c). No sewage ‘problem
has been created 'by the multi-storeyed
buildings that have come up in the
Connaught Place complex a° the existing
main sewer serving the arca is capable of
taking & lot of additignal d.scharge. The
existing line, however,, may not be able to
meet the requirement when the entire area
is fully re-developed according to the Master
Plan. The New Delhi Municipal Committee
has therefore, prepared a scheme for aug-
menting the sewer lines, estimated to cost
about Rs. 17.5 lakhs, and sent to - Delhi
Administration for approval. The scheme is
likely to be completed before the end-of the
Fourth Five Year Pian. '





